o l
- WEELKY STATEMNT FOR DESPATCH OF ORDER :’
EXCISE APPEAL BRANCH
CESTAT, NEW DELHI-110066 %
FROM 18.06.2018 To 22.06.2018 ]
SINO T ‘ TE OF DATE ON
APPEAL NO. ORDER NO. 3;‘;DER WHICH ORDER
RECIVED DESPATCHED
FROM THE PS
TO HON’BLE
PRESIDENT/VI
CE
PRESIDENT/ME
MBERS
L FINAL ORDER l’ II
1 E/51507/2017 F0O/52099/2018 14/06/2018 20/06/2018 | ]
2. E/50954/2018 FO/52135/2018 14/06/2018 20/06/2018 | |
3-5. E/50725-50727/2015 FO/52138-52140/2018 | 14/06/2018 20/06/2018 |
i3 E/50275/2018 FO/52142/2018 14/06/2018 20/06/2018 ]
7. E/51028/2018 FO/52143/2018 14/06/2018 20/06/2018 | ]
8-10. | E/52054,52116- FO/52144-52146/2018 | 14/06/2018 20/06/2018 / ]
52117/2015
1. £/50806/2018 FO/52147/2018 14/06/2018 20/06/2018 ]
12-13. | E/50240/2018 & FO/52149-52150/2018 | 14/06/2018 20/06/2018
E/50242/2018 {
14, E/51609/2017 FO/52151/2018 14/06/2018 20/06/2018
15. E/50963/2018 FO/52152/2018 14/06/2018 20/06/2018
16-19. | E/53357-53359/2014 & | FO/52161-52164/2018 | 14/06/2018 20/06/2018
E/53668/2014 IN
E/CO/50724/2015
20-21. | E/50732 & 50777/2018 | FO/52165-52166/2018 | 15/06/20138 20/06/2018
22-25. | E/50626-50629/2018 FO/52167-52170/2018 | 15/06/2018 20/06/2018
26-27. | £/52327-52328/2015 FO/52198-52199/2018 | 15/06/2018 20/06/2018 ]
28-29. | E/50160/2015 & FO/52214-52215/2018 | 15/06/2018 20/06/2018 —
E/51120/2015
30. E/50331/2018 FO/52221/2018 15/06/2018 %—
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